269 Matters under KARTIKA 30, 1809 (SAKA)
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Rule 377 ae
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SHRI DINESH JOARDER (Malda):
"Inder Rule 377 of the Rules of
Jrocedure and Conduct of Buginess
I have to raise the following urgent

ber, 1977 were subjected to severc
lathi charge by the Police. It is also
reported that the police force ured
gun butts also to attack the stu-
denta. Many Palestimian students
were severely injured ang 7 other
students were arrested. Some of






